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(c) Meqmewbnmywugiven ty the«- hd mumny plioed:.

mmny 'Pemitm .Scheme mrough dm.-ent

'madin.

mwamnmron.nttn-’
pl-mn

2627 SHRI S, M BANERIEE win -
thﬁ Minister of LABOUR AND REHABILI—'

TATION be pleased to. state ¢

() ‘whether . the Provxdent ‘Fund Board
has' yecommended additionsl House Rent
Allowance for al! P‘rovxdent Fund employees ;

(b) ifno, the reason for not m:plement-
ing these recommendation ; and

(c) whethcr there is a growmg discontent
among the Provident ‘Fund employess regard-
ing non-implementation of the decision ?

THE MINISTER OF LABOUR AND
mzmmufrxnom (SHRI R. K. KHADIL-
KAR)

: ' (b) and (¢). The Board’s recommendation
is under consideration of*the Government.

_ Pakistani’s threats of breskiag off Dip-
. lomatic .R_elutlon with Iadia

2628. SHRI PILOO MODY : Will the
Minister of EXTERNAL AFFAIRS be pleased
to state : -

(a) whether the atfention of Government
of India has been drawn to a report in the
Indian Express dated the 25th July, 1971
stating that the Pakistan Government - has
threatened to break off . daplomatxc relations
wlth Indm and

(b) if so, the reaction of Governmimt of
India in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL ~AFFAIRS

(SHRI sqmm PAL smom ®

Yu, Sit

(b) No such th:eat was received. Howew-

the Pakistan Government had wrongly' alleged

. that India ‘was not intercsted in the diplo« °
'mghcmiiwmmthetwo countda operadng‘

‘.u:it of membm;of &e*iﬂdﬁmwﬁwh .

2630 SHRI B.S. MURTHY wﬁtﬂw
‘Minister of LABOUR AND REHABILTTA—‘
TION. beplmcdtomte. -

' (-) whether lny Bangla - Desh mfugm.
weze sent to Dmdnkulnyuwherefacihﬁamd
developed potential exist for rehabilitation ;

. (b) if so, the number of rd‘ugaes sent to
this area; and

(é) if nbt, the reasons therefor ? A

THE MINISTER OF 'LABOUR AND
REHABILITATION (SHRI R. K. KHADIL~
KAR) : (a) No, Sir.

(b) Does not arise.

. (¢) The policy of the Government of
Indin is that the refugees should be repatriated
to Bangla Desh as soon as conditions are
favourable there. It has been accordingly
considered desirable to lodge these refugees in
Camps located close to the border or in the
interior of West Bengal or in other neighbour-
ing States where nuﬁicxent land is available
for putting up Clamps or temporary structires,

Foreign collaboration mgreemients con-
duotnd by Bharat Heavy Plate and Vessels
Ltd,, Vlukhp-mm

2631, SHRI E. R. KRISHNAN: Will
the Minister of STEEL ANDMINES bé

. pleuedtomte.

(a) the mmu of countnu with whom
colhboratwn agréements have been' conducted |

" by Bharat Heavy Plate and Vemels Lid,

Vlnklupnmam for - the (i) manufacture or
air and gas scparation plants and (nl) mulu- _

-hyenushpteuuzemdu md

(b) whclhﬂptoduqﬂoﬁ.hu Med under B



mmm

THE MINISTER, OF STATE IN THE
._-MIN!STRY LOF ;. STEEL ~ AND MINES ;,
"(SHRI SHAHNAWAZ KHAN) : (a) Bharat'
. Fieavy Plste and Vesscls Ltd.; Visakhapatnam
have. entdred into .collabaration agreements
‘with Measrs, L’Alr’ Liguide of France for
manufacture of Air and Gas Separation plants
and ‘with Metsrs Nooter Carporation of U.S.A.
for ‘the ‘manufacture of  multilayers high

preuure venels

(b) The mMy Bave tnkcn preparatory
steps for commencement of production under
both the agreemmt&.

Gnnma- ueuod bymerh. Profects
(India) Ltd.

2632. 'SHRI E. R. KRISHNAN: Wwill
the Minister of  STEEL AND MINES be
pleased to refer to the reply given to Unstar-
red Question No. 767 on the 18th November,
1971 regarding contracts secured by Engineer-
ing Projects (India) Ltd, and state the steps
taken to cxecute the contract order secured
by the said undertaking ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES

AGMMK’MMJ}

u:ecute the cm‘.l wnrki md t.he mechamul
-and the electrical equipment installation have
"been selected. Piling work - has. just started..
"l‘hemﬁreworki:expectcdmbc ﬁmsmed a

per whedule. o )

Dhtrlblﬂon cf Stul to lntlluttbl h
B&Iﬁhd

2633, SHRI."D: B. 'CHANDRA GOWDA
Will the Minister of STEEL AND MINES
be pleased to refer to the reply given to
Starred Question No. 1149 on the 15th July,
1971 regarding distribution of steel to induse
tries in Faridabad and state : ' '

(a) whether the information asked for has
since been collected ; and

(b) if not, tlié reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) Yes,
Sir. The assurance was fulfilled on 23.8.1971,
as in the Statement enclosed.

{SHRI SHAHNAWAZ KHAN): Parties to {b) Does not arise.
Statement
Date and Refe- Subject Promise made When and how fulfilled Remarks
rence ,
-1 . 2 3 4
. . ASKING i
Starred Ques- (a) Whether inat- . (a) to {c). In« (8) No such instance has

tion No. 1149

ances ‘have come

formation is’

dated 15-7.71 to the ‘notice of being collect-
by Shri L. D. the Government ed and will
Kotoki re- that the  steel be lald on
arding distri- quota granted by - . the Table of
bution of steel Joint Plant Com. -  the House.
to industrics mittee to small
fn Faridabad. Industries in Farie
: : dabad complex has
not. been utilised
for the purposc for
which it was allot-

S tedy

Nepagi 4 VEIR A, Aot et A0 N et

- are allotted by

come to the notice of
this Ministry or the
Joint Plant Committee.
Under the present system
of distribution, no quotas
the
ant Plant. Committee,

Senall Scale Industrics -

allacauon. or

getmpp?yohtecl-on-tbz .
- Directors of Lndmzxia.'
. either directly from the
+ . steel plant on ‘the basis ‘.
of-_-Stiel Pmnty Coms
mmee‘

AL nemy o





